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SHRI SHYAMNANDAN MISHRA:
Have the Government taken into ac-
count the interprotations of the consii-
tutional position in thig regard after
1956 as given in the United Nations
and by Prime Minister Nehru, on the
floor of this House?

MR, CHAIRMAN: Now, we resume
the debate on the President’s Address.

16.32 hrs.

MOTION OF THANKS ON THE
PRESIDENT'S ADDRESS—Contd,

MR. CHAIRMAN: Shri P. K. Deo,
you may wntinue resume your
speech,

SHRI P. K DEO: I was narrating
how a budding journalist and a BLD
leader of Bolargir wag done to death
under the wheelg of g Congress jeep
and some big shots of the area were
arrested and buil was also refused by
the High Court But as the Criminal
Procedure Code has been gmended,
they have been let off because nn
charge-sheet tras yet been framed
against them and, if no charge-shest
could be frimed within two months
of the incident, the Crimina] Proce-
dure Code 13 very clear, that they
should be let off. They have been
let off and they are now creating
havoc and are intimidating the wat-
nesses. Only the other day we learnt
with great regret how there was a
firing on the peaceful processior of
Jayaprakash Nerayan from the Indira
Brigade.

While talking about electoral re-
forms, the President has been silent
about the role of the big money and
foreign money which hag been cor-
rupting our electiong and making the
electiong a mockery, The poverty and
the ignorance of the people are being
exploited. [ would have welcomed
the President’s Address if he had
given an indication that all the poli-
tical parties snould declare their assets
and annually publish the statement
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of their rececipts and expenditure for
public scrutiny. It will curb to a
great extent the corrupting influence
of money power and the partisan
attitude of the big monopoliss and
money bags.

Regarding corruption, in cvery
session, even though the opposition
parties are very small, they have ex-
posed various skeletons from the
Congress cub-board and it is higl
time that there ghould be a TLokpal
and Lok Ayu:ita an institution to go
into public grievaaces and complaints.
Even though the Government of India
as early as 1971 introduced a Bill, it
has not yet been pussed by this House.
That is why Jayaprakash Nartayan,
according to Mr. Masani, acts as the
non-official Ombudsman of the nation,

While discussing the President’s
Address, I would like to point out
that various irrigation projects and
varwous hydzl projects have been kept
in abevance, No clearance has been
given by the Central Water & Power
Commission because it is subjec: to
adjudication by the Inter-State Water
Disputegs Tribunal. It ig high tirae
that clearance is given to the Upper
Indiravati project in Orissa a3 also
the Narmada project That would
go a long way in solving the power
shortage and the food shortage of the
country. No indicaticn is being given
regarding the termination of emer-
gency in this country. Emergerc:
has been clamped down in the wake
of the Pakistoni aggression in 1971 to
meet the threat to India’s security.
The Union Government hag beéen
made a repository of vast powers the
fundamental rights and other justi-
ciability stood suspended, Sir, in the
meantime, normalcy has been restor-
ed. There wa3 the Cease-firz in De-
cember, 1971. There was the Simla
Pact in 1872. We had the repatriation
of prisoners of war in 1974, We had
the mutual rostal telacommunication,
visa and protoco] agreements, These
agreementg have been signed. In the
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meantime many general elections have
been taking ploce in the States, So,
there i absoiutely np reason for the
continuance of the emergency. On
the other hand, to our great dismay,
we find, the Defence of India Rules 1s
being used to extern politica. and soci-
al workers, to suppress their legitimate
trade union movemerts, to breaking
the railway gsirike and ip ban sucial
and political g1ganisations and censor
newspapers. MISA hag been misused
to detaiming peuple without any valid
grounds, In Bihar out of 300 pcrsuns
detained under MISA 299 have been
released by the High Court. So, it
is high time that the emergency pow-
ers enjoyed Ly the Government and
the emergency which has been clamp-
ed down ghould be gbrogatea.

Aftr going through the President's
Addresg I have come to the conclu-
sion that the Government is for
assuming dictatorial powers. Other-
wise the head of the bigges., demo-
cracy would not have falicitated
Sheikh Muyjibar Rahman in Bangla-
desh, for whos: liberation we shed
our blood and sweat so much, And
when Sheikh Majibur Rahman has a
assumed gweping presidential execu-
tive powers, anq when he can even
veto legislation which could be pass-
ed by the elected Pailiament, can set
up a single rational party, shuiting
out opposition parties, not g little
finger here was raised by this Gov-
ernmers.

8ir, while dealing with Forewn
Affairs, the Piesident ha; mentioned
mostly regard'ng the visit of foreign
dignifaries of the couniry. Qur foreign
policy is 2ot well-defined, 3o far as
non-alignment ig concerned, the Pre-
sident has mentioned;

‘We greatly appreciate the gup-
port given by the USSR to our
policy of non-alignment and friend-
ship among el nations'.

1 cannot understand why the USSR
has been singled out. Our foreign
policy is not subservient io Russian

FEBRUARY 24, 1875

President's

Address (M) 33
interest. Non-alignment is only a
superficial claim. It hag no objective
proof, Non-alignment is only an ex-
tension of the gpecial relationship with
the Soviet Union, Sir, we should
have equal frendship with all big
powers. We should not be sucked
into these block power politics. Re-
garding the rogional balance of puwer
we should not be pawns in the in-
ternational chessboard. We ghould
have an independent foreign policy.
We should bz able to speak from a
position of strength. It is a good
thing that our foreign policy is being
framed by an able Minister Mr.
¥, B. Chavan but at the same {ime I
cannot understand why there ghould
be another person in the name of
Mr. G. Parthasarathy who would be
siting over Mr. Y. B, Chavan and
decide the forsign policy ga Chair-
man of the Policy Planning Com-
muttee, a sort of Supre-Foreign Min-
ister as pointed out by Shri Janesh-
war Mishra.

1t 1s because of our leanings to a
particular pig power that our neigh-
bours, Shri Lanka and Nepal have
their leanings more toward: China,
and South Asia has become a region
of mutual suspicion, tension and arms
race which we all dislike,

In this regard, I would like to point
out that the Government of India
cannot afford to be a propaganda me-
dia of USSR ke our CPI {fric.ds.
The design of the CPI is to capture
power by miltration finto the ruling
party and :ubotaging the demccratic
institution which has been very well
manifested in their Vijayawada the-
sis. It is a mty that in thirty years.
we have failed even to earn the good-
will of all the nations,

Another thing I would like to point
out is regarding the P.R.G-— Provi-
sional Revolutionary Government of
South Vietnam. The President has
mentioned about estgblishing a “or-
mal contact or more direct relation
with the PRG of South Vietnam. I
feel that it is not consistent with our
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domestic policy. When we condemn
Sir, the PRG is ap institu-
tion which iy tiying to overthrow tle
established Government by use of
violence, We have diplomatic ties
with South Vitenam Government, It
is something like the Nagaland Na-
ttonal Council which callg itse'f the
Federal] Government of Nagaland
after getting Chinese arms aid. Sir.
we condemy the killingg of the Ins-
pector General of Police and other
high officials in Mizoram by the Mizo
hostiles. When we condemn the US
armg to Pakistan, how can we support
the supply of arms by the USSR to
National Liberation Front of South
Viet Nam which has now proclaimed
itself to be the PRG or the Provi-
sional Revolutionary Governmenti?

So, I would ke to point out in this
regard that :he President’s Address
has completaly belied all our expec-
tation and it is far from satisfactory.
It ghould be thrown lock, stock and
barrel.

SHRI P. R, SHENOY (Udipi): Mr.
Chairman, sir, I iise to support the
Motion thanking the President for
his Address -n the eve of the current
sesston,

Sir, the President dealt with rise
in prices and T am glad that a consi-
derable part of his Addresg is deal-
ing with common man’s problems,
The hard ships nf the pecple went on
increasing from the days of Rangla-
desh war. When our country was
trying o reduce the import of food-
graing and other essential commodi-
ties soon after the Hangladesh war
was over, with a view to achieving
self-reliance, there were fomines,
droughts ang cyclones in many parts
of the country. Naturally, the Gov-
ernment had fo fight all these prob-
lemg on a humanitarian gronnd. Sut,
just then, there was an intarnational
oi] crisis and there was an increasing
demand for every commodity every-
where and there was reduction in
production, The result was that the
prices went up rapidly and neareity
in many of tha essentia]l commodities
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was found. The Government took
measures to check the rise in prices
by putting a curb on expenditure both
in plan ay weli ag in non-plan, waste-
ful and developmental unproductive
private and public expenditure.
And ag g result the prices have been
controlled to some extent and many
of the essential commodities have be-
come less scarce. 1 must wpoint out
to the Government that the price of
rice ig still pong up gradually in the
whole country and thig 1s due to cer-
tajin wrong policie; followed by the
State governments perhaps at the
instance or ¥ith the approval of the
Central Government. So, 1 request
the Centre to take serious notice of
this fact,

There is nu doubt that inflation is
a 'world phenomenon but it is also a
fact that the adverse effect of infla-
tion on the middle and the working
clasg people of thig courifry is 4 non-
world phenomenon. In other coun-
tries the wageg and jncome have gone
up rapidly in proportion to rise in
prices but in our country the wages
and incomes .f the middle and the
working class people have not gone
up in proportion to the rise in prices
and as a result the real incomes and
wageg of the common people have
come down, It is the middle and the
working class people who have made
the maximum gacrifice during this
inflation period and the Government
should not forgef these sections while
forming plans and production pro-
grammes.

Sir, the President rightly has con-
rratulated the nuclear scientists and
engineerg for ibe remarkable advance
made in the nuclear fleld. The future
of thig couniry and the prosperity of
thig country and the responsibility of
increaseq production by scientific me-
thods lies in our engineers and scien-
tists and not in the hands of mono-
polists and the economists who supply
them economis theories. It is regret-
table that these engineers and scien-
tists do not pet enough encourage-
ment in the couniry and there is a
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brain drain, [ request the Govern-
ment to formulate some scheme to
see that thig brain drain ig reduced to
the minimum and the scientists and
engineers of thiy country contribute
to the advancement of the people of
our own country.

I am glad that the President has
made a reference to corruption. The
President is anxious to pass the Lek-
pal and Lokayukt Bill in the current
year iteelf, 1 hope, that this Bill be
passed in the current Session itself.
Corruption growg rapidly whede there
is wide gap between the income of
a publie servart and the income of a
private individual who is a leading
lawyer or a busy doctor or a  big
businessman. At higher level corrup-
tion represents greed for power and
at lower leve] it represents an urge
for survival. Sir, corruption can be
reduced in the country only by tak-
ing some economic measures such as
ceiling on urban property and other
economic measures. T am glad that
the President has made g reference
to certain economic mensures which
the Government will undertake dur-
ing the current year. In th» Piesi-
dent’s Address, it has been stated
that the Government i undertaking
different programmes for educational
reforms Tn this, the Government hes
a fundamentil duty, It is one of the
Directive Principles that free and
compulsory elementary  education
should be given to all children be-
low fourteen Sir, it is 25 years since
the Constitution came into force, Yet,
this directive principle has not been
fulfilled by tne various Governments
in the country. I horve the Govern-
ment will give top priority tu elemen-
tary education and gee that a1 child-
ren below fourlieen and above six
vears are given free angd compulsory
education thirughout the country
Sir, in Karnalnka, Tamil Nadu and
some other places, secondary educa-
tion is free with the exception nf con-
vents and somg other schools I hope
that the pecomdary education will be
made free throughout the country in
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all the States without any exception.
In colleges, some private mahage-
ments find it difficult to run the enl-
legeg because they do not get suffl-
ctent grants, gnG therefore they are
compelled to collect forcible donationyg
from students by adopting question-
able methods. I request the Govern-
ment to see that the private manage-
ments do not resort to these queston-
able methods and see that they get
enough grants.

Sir, one of the best metlrods of
solving ihe un-mployment proublem is
self-employment Lakhg of educated
young men caa be employed, i1f they
are encouraged to start small scale
industries or fair price shops or hotels
or restauranis For this, they should
be given assistance by nationalised
banks Nationalised banks do not give
much assistance to small scale indus-
tries though we talk much about it.
In fact, there are no guidelines to
help small scale industries by the na-
tionalised banks So. the nationalised
banks should formulate some guide-
lines to help the small scale indus-
tries and other small units for pro-
moting self-employment, The Life
Insurance Corporation is taking mno
interest at all in the gmall man
though it gets much business from
the small man. Therefore the LIC
should also take interest in this and
it should also try to solve the prob-
lem of unemployment, by providing
self-employment to our young men.
Sir, we have piven top priority In our
Plans to irrigation and power. Bu,,
instead of dams, disputes are coming
up over the river waters everywhere
in the country. The Guwernmeni
should see that there are no more
river water disputes and for that, the
present River Water disputes Act
should be ymended and we should
see that all the river water disputes
are settled a9 quickly as possible.

Sir, there is shortage of power. In
the Fourth Plin, we have nut reach-
ed even 50 per cent of the target ani
50 per cent of the capacity Is not uti-
Hsed, Government is talking of
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power generalicn. But, they are not
giving sufficleat aid to the States to
increase the power generation. The
Kali river project iz a standing ex-
ample, The Kali river project in
Karnataka is rot being implemented
nuickly for want of funds. I would
request the Government that they
should provide enough funds for
implementing the Xali river project
so that the total power generation in
the couniry can be increased

In this coumiry, Sir, there are cer-
tain safeguardz for linguistic minori-

ties. But, Sir in Kerala, in the Kan-

nada-speaking Kasargoq taluk, the
government employeeg are rompelled
to pasg difficult tests in Malayalam,
1t is impossible to pasg thes2 tests
Therefore, the Central Government
should intervene ang see that the in-
sistence by the Kerala Government
on Kannada-speaking employees to
pass these difficult tests in Malayalam
i removed.

oft ferwarw feg (gegy) ¢t
wErmm usefa ot ¥ wux  wferwmeer
7 gar ey 3w o feafer v Hdwa
far £ 1 37 & wfewreer g 9 @-
FrE-svary wegd fear war & & Swer
qA4T FTATF |

gart R &1 frewr W s
gl Tt § | g AT vk fewed
utf, 3T 2w ¥ Fqew F, WK qw A
ST ¥, TIAT & ATG IT W [ETAAT
fwa o

16.57 hrs.
[DR. HENRY AUSTIN in the Chair]
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SHRI SYED AIIMED AGA (Bara-
mulla) Sir, tris accord with Sheikh
Abdullah has removed the bitterness
which was there during the last 22
years It has created an atmosphere mn

which the misunderstandings have
been removed. It hag created a wel-

wgufi ot ¥ ¥ w1 fax fenr ome change in attitude both on his

fi gar? ¥m ¥ wae . oart and on the part of the Plebiscite
il" t Afeer fag o) 3 m:?m* Front, who ure also changing thewr
L P g g ¢ fw name All these things should be wel-
PRI S ST g Wiy wgr agw comed by all the people in the country

Shelkh Abdullah was a man who
fought for the freedom of the country.
Ile was there when Mahatma (undhl,

o o ¥ W I ¥ W oA ®
RuTA ¥ 757 it § orafe wrgar gard
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Pandit Jawsharlal Nehru and Maulana
Azag were there, He is a mun of that
age. He is a man of that calibre and
it is to be welcomed that he has come
back.

SHRI ATAL BIITART VAJPAYEE:
Then why was he arresied in 1953?

ol §a% WFRT AT :

qr V4 T N WA § AT
7 wkAn Al AE
g o fam wwer ST 9 2

a1 WA Wvy

ot wew fagrd amday g Ew
arr & AR fr fawar 198 W
farreeniT fpmr 3uaT T Hrva. 71T
faar o ?

SHRI SYED AIIMED AGA: We for-
get certain things. !i was Sheikh Ab-
dullah who educated pulic opinicn
in Kashmur aga.i partilion. When
Mr, Jinnah came to Kashmir, the peo-
ple of Kashmir told him to go back.
Shri1 Vajpayee forgets that. This 1s
the contribution of Sheikh Abdullah,
The stature of Sheikh  Abdullah is
very high. He s giving confidence to
the people who have stood for inte-
gration. He has; sud a number of
timeg “I am f{or complete integiation
with the 105t of tue country”. It was
Sheikh Abdullahh again who initiated
steps for land reiorms in Koshmir.
We have not (o this diy land reforms
anywhere else; t is oniv in Kachmir
that we had land reforme

There was a ¢l ss of people, who
were landlords, and who were afleclted
by this move They started an sgita-
tion in the name of Praja Parished,
and Sheikh Abdvliah somchow fell
irritated to such an  extent that ho
came down on them with a heavy
hand, Because of his apprehensions he
could not control himsecif and, there-
fore, he did -ideirack a little at that
time when he was theve. s
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Actually, the negotiations for this
accord were starterd by Panditji him-
self, who laid down the policy for this
country, who laid adown our foreign
policy, who laid down the base for
this country to grow. The basis of
this accord is that. Panditji initiated
action and dialogue with him and
brought him round, trying to bring
him back to the mainstream where he
was due. Because of the demise of
Panditji and all that, we could not help
it, Sheikh Abdullah went into wilder-
ness for some time. Nuw Indiraji, our
madam leader, has shown a gense of
history. She is not thinking of the
present tumes, of the prescnt regime or
the present strength. Shc is looking
ahead at the future history. She has,
therefore, called him »ack to the main
stream to share the ¥ irden and to
share the respaasibilitae

Now Sheih Ab.dublah is i~ymg to
go ahead with th: rest of the covniry
in the solution »f the prob'emns that
face us today. Therefevre, Sheikh
Abdullah's stauce has to be viewed in
this context, in 1his background, and
not on some things like article 370
and so on. It is the attitude that
matters, It is the peopie of Kashmir
who have to vome here and say “this
is our country”. You cannot do jt by
laws. Laws bave no meaning.

SHRI ATAL BIIARPI VAJPAYEE:
Really they have no meaning'

SHRI SYED AIIMED AGA- Now this
accord has created some furore in
Pakistan. Bhutto has given a call far
hartal. The Tan Sangh here has also
given a call for bartal in  Jammu.
They are thinking alike, Let me con-
centrate myself on the call for hartal
given by Bhutto. That hartal may be
therc whether partiz] or complete,
but it shows the att‘iude of Pakistun
that they have felt unnerved

At this time, I am reminded of
other things whi~h are perhaps more
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important and which we must take
note of,

What is the atittude of the Umted
States. They have lifted the embargo
on the arms supply to Pakistan, Ob-
viously, they are not happy with this
accord that has taken place They are
also not happy with the normalisation
of relations between India and Pakis-
tan. They do not want the Simla
Agreement to be mmplemented, That
is why Mr. Ford is lifting the embargo
on the supply of arms to Pakisian

What else is Mr. Ford domng’ Mr,
Ford has done this in spite of the as-
surance given by Dr Kissinger here,
when he miet the press, that they wili
see that ilo.c 12l not be an arm.
race. Why 't Ford is duving all
these things is breause he 13 not hup-
py with us as we have always had an
independent foreign policy We have
always supporied the Arab cause und
have stood by the African Jaheration
Movement, 'Wr gave shelter to the
Bangla Desh refugees W foughti back
Pakistan, whom they gave arms and
liberated Bangla Desh; the Scventh
Fleet had to go back

There was our nuclear exrlosion
Now he says “I am piving arms to
Mr. Bhutto hecause. I want balance
of power”. What balance of power?
He only wanis somoerturg hke a cone
frontation between Tndia and DPakis-
tan; therefore, he 15 arming Mr. Bhut-
to He wants Mr Bhutte to have a
confrontation with us Whv does Rir
Bhutto want to ¢o this? It 13 because
he has he own diffwuliles In North
West Frontier there was the ascuscina-
tion of Sherpao and the upsurge fol-
lowing it and the steps Bhutio had
to take to suppress that

Then, there was a news item some
days ago—it woas armounced DLy the
Chief Whip in tha Orissa Assembly—
that a cheque from a foreigzn agency
was sent for acception to Java Pra-
kash on his orrival there Is that not
CIA® Then, Jaya Prakash also cays
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that there shouid be .onmiplete disobe~
dience by the nrmy, the civil servants
and the police. He wanty complete
anarchy He has also said other things,

Then, we heard the news yesterday
that :n New York a book had been
pubhshed. That hook has useq filthy
language about the daughter of the
Prophet of 1slam and his wife, That
book has come here for subversion.

Then, the Uniled States Information
Service printed the Koran in Calcutta.
Unbound sheets of that were printed
i such a way that the perrens work-
mmg there and the Umited States In-
formation Se:vice men could take out
these paperg and five them to the
grocers for u-e as paper bags again for
prompting subversion.

The United Stawa is wanting that
there <hould be sabveision 1in the
countiy  Thev are encouriging move-
ment. like that of Jaya Prakash Na-
rayan  All that mean, thal they
want to weaken the Guvernment here

They are 1ot content with  that
They have Dbrough at Diego Garcia
laige nimber of militury arsenal ind
personnel They are irying 1o over-
awe all the hittoral countries They
have tuken MVawerah from Oman The
Sheikh of Oman also wants to over-
awe hjs people He says, “I have given
the wland but mibitary awd is coming,
let the United State. be there and let
averyhing clse also be there,” 'Then,
it Gwadar and Makatan in the Ara-
nan Sea, Pakistan is offering port fa-
ifirs to USA  This 1s important be-
ause 1n an emergency the United
tales can obstrucy the flow of oil
supphes from the Guif States, whether
il 1s from the Irag or Sauli Arabia or
the Gulf States, to thig country. The
United ‘tatos of Ame 'ica iz not sitting
ille  They are tiywig n cvery posi-
tive manner to harm cur country.
That 1s whete our attention should go,
and not 1o irticle 370 and to these
smal] things w~hich are being talked
about.
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It is the threat of Americans that
must be in pur mind, We must think
over it as to what they aie doing. They
do not want peace in the sub-conti-
pent. We were hoping that, perhaps,
the Asian Collec'ive Security would
succeed. But what is Kissinger doing?
He is offering a partial Peace Plan for
West Asia, IHe is trying all these
things which will divide the Arab
world and dividing the Arab world
meang that, again, the United States
of America would be there and there
will be no peace in the sub.confinent
of Asia.

I am happy that today's news, per-
haps, from Cairo was that Sad had
gaid that the Geneva Conterence has
been accepted by the Umiled  States
of America. The suggestion had come
from Brezhnev that there be a Geneva
Conference in which the PLO must be
there as an equal member, 1 that hap-
pens it can be that There may be peace.
I have still a feeling that the mten-
tions of the United States ot America,
so far as we are concerned, are some-
thing about which we must he  very
careful.

I am also happy about this thing
that the Defence Minister of th So-
viet Union is here accompanied by the
Chief of the Air and Naval Forces. It
is very important that we munufac-
ture all sophisticate weapons in col-
laboration with them and their advice.
We have got 3000 miles long coast.

What I say is, while on the one hand,
we must be careful about the move of
the United States of America, on the
other hand, we must welcome the col-
laboration, the cooperation and the
assistance that we are getting {rom
the Soviet Union.

I would also like to invile your
attention to the usual ways of creat.
ing confusion here by saying that both
the super powers are in the Indian
Ocean. The Soviet Union being in the
Indian Ocean has no meaning. For the
United Stales of America, the Indian
Ocean ig a place which is very impor-
tant to them. Therefore, they are trying
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to confuse it. This thing is also con-
fusing the people. We must be very
clear on this,

What are the intentions of ithe Unit-
ed Stales of America both in the Indian
Ocean and in the littoral States and
inside the country also by creating
confusion which ig being done here,
by having “March towards Parliament”
* disobedience by Civil servanls” and
all that, All these things we must clear-
ly know. What is JP's ‘Total Revolu-
{ion’ slogan?

I conclude by quoting a verse in
which I would say what JP means and
what JP really says.

arx ot M § oHmE an w

He sayy something but he actually
means something else.

AvdTs § 41 v &, it A gt A

There are two sides of the picture,
What 1s visible ig different; what is not
visible 1s the real thing,

With these words, I support the Mo-
tion of Thanks on the President’s Ad-
dress

o 71 Fo WeW CrEERT (FIHH):
Famty A, g5 seaddrr afgmad &
T §a q A7 ATEe ¥ & wqiy
w7 { were il wfgem o8 & o
ar gard qw F wigamal & wir o,
AN AT =7 ¥ FIr 47 qAEew
Y meAoTT A GIATT TIET 9T WY
It gA geT aifge | sfeaTre
LERLEICRIE CEALAELER LT IR
gt wraw fodr 3R ufger wamgel &
A # falt 7 g0 woft &7 1 wfema
Fr ¥, faares wfe & feeral v qeat
¥ ufgerd § Y s qrar omar @
78 q& g 3T 7 Wifgy 1 afgaraf
& favg oY gera fwar wrar § a8
wer e & faey & o ¥
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¥ ey w9 wfet
wifge | Tt S wegdafy St &
wiryer ¥ off grar &Y vurar west §ar )
e fewT ¥ Wi oI AT fad ar

ey
L4

MR CHAIRMAN Now it 1z 5-30
pm We have tp pass on 1o the
next item The hon. Member may

@ W T A0 W7 WIea { g
1 =T Frar | U A & Y "o fo
afers ¥ wr § fw oo 2w & afgaray o
wifer gaefy A #9 € 7 vHd A A
8 &gy 2 r afesrel ¥ sz ¥ fawew
g FY fovaardy g9 o3 &, <t afgar
wog waer af fafreet &, s AT 9z o
qag q= ¥ afgasr & I &y
wa¥ faviw geeaifaes & ®0 § @i
foar & 78 | @0 g% qE w1 EHN
#7 & {5 oy oot ¥ 7v A9y T
A faar & 95 90 m7 fqore 43 A7
arad fr agt w9 w14 four 1 6K
aga & afa ¥, S i g { A fpar
LT

|NITY AEET, 9 § F7 amfaee
w0 § FO YA gur & 1 A4 oy
gl e & A} ger o wfeams
¥ art ¥ g Wwr @ At g
2w ¥ wrf o o gr AN v § T
N agd | A & 3 fafa
1 favden 733 & fa¥r @R
oF gfafe @ET 9F ®K 99 F g
& ¥ ooy fe & & frw & o
wfamt A 2T FE Fel ¥ W a9
A g« oy AT oY e gt § gAY
g SR s arE g fea W
AT WEHTA & W T F¥ qreor wigad
T g a% afes O g WIS F ot
¥ o ofedw & @Ay § 0 a@
frqrg & foray g &1 ;07T ofefa 7
Troifas wifg: N7 grarfas sqE
a¥Y gz A% ANT HATy qF F ANRT
@ | 2 Jgar F G g wife-
e afgw oY 71 Iaw! & T far

continue her speech tomorrow

SRS WPy . gl o,
7w 3 g fr g sar e qw
f-l'ﬁl 3w

MR CHAIRMAN We shall see to
morrow

1730 hrs.
HALF AN-HOUR DISCUSSION

Issue of import hicences for Polyester
Fibre

MR CHAIRMAN We now iake up
the half an hour discussion Shri Ma-
dhu Lamaye to raise if

st vy foed (amT) awnf
wgeg, 6 fawvat @1 & arofew wwr
Y qifee oreax & HAE & At ¥
q@T 9T IW TT W WAE WAl AGRY
¥ g g s Sy 93 98 W A a9
war@ & | AT gV & gEeq
Wt wERT ¥ wgr 97 faw @
®r OfET SRET WO 3
g & 7€ 3w F AR ¥ A=-
FT yFes T W1 W E 1 W W
¥ gwT 0w 9 @ s e o
HEX ¥ A W 9 rEeg A 7 fRee
H1SAT F AT & 413§ 929 B oA
¥ @ w1 F7a agy feur | wwfag aw &
g & srgar f6 gw | T W @ ek
T9 WL W N T TEN 99N w
F QA ART @, Wy fanr
§ 3T 4§ FT AW gTE wearfa,
gife



